
Central Administrative Tribunal

Principal Bench, New Delhi.

OA-1954/2004

New Delhi this the day ofAugust, 2004.

Hon'ble Shri ShankerRiyu, Member(J)

Sh. Vinod Kumar,
S/o Sh. Murari Lai Verma,
R/oWZ-218,Palam Vill,
NewDelhi-110045. .... ^^licant

(Applicant in person)
Versus

Hie Garrison Engineer(E/M),
R & R Ho^ital, Oui^gaon Road,
Delhi Cantt. Delhi-10. Rmqpo&dent

Order (Oral)
Hon'ble Shri ShankerR^u, Member(J)

As the remedy against an order passed on 31.5.2004 rejecting the

CcnaUh^on\\99 to the appropriate forum, this Court having no jurisdiction, the

OA is allowed to be withdrawn with liberty to the i^licant to qiproach the

appropriate forum, in accordance with law. File be returned to the ^licant to

^}proach the q>propriate forum.

(Shanker Raju)
Member(J)




